ta

Encl. As above

information and necessary actlon to -

All the Ld. Principal District & Sessio’ris J

All the Ld Judicial. Offlcers posted in

The Chairman, Website Committee; Tis'H
on the Website of Dethi District Courts: as-
Dealing official for uploading the same:on Ce‘ |
P.S. to Ld. Principal District & SessxonsJudges (HQs) Del 1]
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BAR C UN CIL OF DELHI
Bod; ted under the Advocates Act, 1961)
ort lnstltutfdn‘al:Area Khe] Gaon Marg, New Delhi-110 049

18. 01 20274
Dated

NQTIFICATION

B

: ,;al 1nformatlon that pursuant to the Order datt 3

< sy ok

Kulshreshtha, (D/870 A/1990), R/o
3 1st Floor, Karkardooma Court, Delln-

perlod 6f '7 (Seven) years from date of ordcr
1,9 £6 ‘08, 11.2080 on fmdmg him guilty of gross misconduct for
creatmg forged and fabncated Court Decree

“This. .%

. ‘the Complaint No. 256/2022 title.

J o

&ifn Sharma (Retd )

Sgcretar CiL O‘

c;.'

IT:.

R 7
:' 2
3

S ' ar, ‘Supreié Court of Indla, New Delhi
N ?Eeizg:ttlrar Czenperal ‘High Court of Delhi, New Delhi
. emistrar-General, All High Courts in India
8 .Th tnct& Sesswn Judge, Tis Hazari Courts, Delhi
9. Th stt jct Judges in all'® Districts.of Delhi
3 ; gistrates in. all 9 Districts of Delld ] "
stry of Law;, Justlce & Co. Affairs, I New De 1$t o, Su
a w]o Late Dirtesh Kumar Gupta, 2/120, 1st Floo
Del?l-ll(%o/879-A/ 1990 Chamber No. 41, Lawye::
leardoonta COurt, Dclh1~l 10082,
Laxmi Nagar, -Ramesh Park, Delhi-11 e
t‘?r‘ou. opgmal Enrolment Certlﬁcate & identity

nelo:

E-mail : barcouncnlofdelhn@red;‘fmn LR
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Phone : +91-11-41752340, 45603795

+91-11-45603739, 43559586
E-mail : barcouncilofdelhi@rediffmail.com
Web. . : www.delhibarcouncil.com

BAR C@UN @?IL OF DELHI

{Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri Fort Institutional Area, Khel Gaon Marg, Ne}}ije('hi-fl]'O-OttQ L

Ref. No. : 18/Gen/SF/2024 : s . 09.01.2024
NOTIFICATION "

It is hereby notified for general information that according to the application dt. 08.01.2024
alongwith relevant documents received from Mr.Vijay Kumar Sharma, who was"enrolled
with the Bar Council of Delhi as an Advocate vide enrolment No. D/2530/ 2_,9._.1£r,,,.._h,e was
convicted under relevant sections of Prevention of Corruption Act and has undergone _

. imprisonment of two years three months and fi ive days, and completed his sentence as on
14.12.2023.

The application of Mr. Vijay Kumar further reveals that he has failed to intimate the fa‘.ctufn
of his conviction and imprisonment, to the Bar Council of Delhi, as required under the law,
and now vide application dated 08.01.2024 seeks to be allowed to continue practice.

However, after perusal of application and documents annexed thereto, it is apparent that
Mr. Vijay Kumar Sharma was found guilty of offence involving moral turpltude, which is a
dlsquahﬁcatmrn for enrolment under section 24A of the Advocates Act. Nevertheless, the
“proviso to section 24A provides that such disqualification for enro]ment shall cease to have
-effect after a period of two years has elapsed smce his release. L R B A

In view of the aforesaid legal provision and analogy drawn, the Bar. Council of. D ‘h1 hereby
suspends the licence of Mr. Vijay Kumar Sharma to practice as an advocat ; [
two years, i.e. with effect from the date of his release from custody ie.
14.12.2025.

Col. Arun Skéi"ma (Retd.)
Secretaiy

Copy forwarded for information to :

The Ist Additional Solicitor General of India, Supreme Court of India, New Delhi
The Sécretary, Bar Council of India, 21, Rouse Avenue, New Delhi

The Secretaries of All Bar Associations, Delhi

The Secretaries of All State Bar Councils

The Registrar, Supreme Court of India, New Delhi -
The Registrar General, High Court of Delhi, New Delhi §
The Registrar Generals, All High Courts in India : ‘-‘_&
The District & Sessions Judge, Tis Hazari Courts, Delhl Y
The District Judges in all 7 Districts of Delhi K
The District Magistrates in all 9 Districts of Delhi ot
The Secretary, Ministry of Law, Justice & Co. Affairs, New Deihf'
Mr. Vijay Kumar, R/o Falt No.3, Type-IV Flats, NDMC ESS, Kidwai Nagar West,
New Delhi-110023, with a direction to surrender the or1g1na1 enrolment cerhﬁcate
of Bar Council of Delhi, with immediate effect

om0 0 NG U S W N

N~ O

B.0O. : 1-F, Lawyers' Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 23387701 '
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HIGH COURT OF DELHI ;: NEW DELHI
' (GENL.-ADMIN..1 BRANCH) -
L o : _ No. 23#58)  G-7/Genl.-I/DHC

Dated: mj;z\[zgzq
: apaE I
LTS LT
o e e [T R
‘The Principal District & Sessions Judge (Hgrs.), e T LG,
Tis Hazari Courts, i A
Delhi. & 18 JAk ?024 S‘gfl
( E)

Sub: Notification regarding Suspension of Licence of Advocate. X &

Sire ’
‘ . : ST )
| am directed to forward herewith a copy of Notification No. 18/Gen/SF/2024 dated
09.01.2024, received from the Secretary, Bar Council of Delhi, on the above subject, with a
request to circulate the same to all the Principal District & Sessions Judges, Delhi/New Delhi

for information and necessary action.

' Yours faithfully,

Enel.: as above o ) *

-~ \g“f . '
iy C,.I[ &"‘" higy . (Ashok Kumar)

Ascictant RAgiafeareamn .. .. .

; s):
Y pFR . e ’ r - '
] No./ JHE - ik ‘P /Genl./Misc./Circulation/2024 Dated, Delh?tl@ _JA_N_?U?@ i
R T T T PN ¢ P £ 8 J . toEy
% D
Subi- Natification regarding suspension of Licence of Advocate. :

to-warded a copy of the letter bearing No. 2751/G-7/Genl-1.,/DHC dated 15/01/2024, this office
letter beafing' dlary No;- 199/6 -dated 18/01/2024 alongwith copy of the notification Ref No.
18/Gen/SF/2024 dated.09/01/2024 of Col. Arun Sharma(Retd.), Honorary Secretary, Bar Council of Delhi,
2/6, Siri Fert Institutional Area, Khel Gaon Marg, New Delhi-110049, recelved from Sh. Ashok Kumar, Ld.
Assistant ragistrar{Genl-l); Hon'ble High Cout of Delhi, New Delhi, for information and necessary actlon to

X Al the Ld. Principal District & Sessions Judges, Delhi/New Delhi {except Central-District). w s
2. The Ld. Principal Judge; Family Courts (HQs), Dwarka Courts, Delhi. = L
3. All thetd.;.Judicial Offlcers posted in Central-District, Tis Hazarl Courts Delhi. &
4. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the same

onthe Websife of Delhi District Courts as per rule.
5. Dealing official for uploading the same on Centralized Website through LAYERS as per rules.
6. P.5. to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

(UMED SINGH)

_ Link,Officer In-Charge, General Branch, (C), i

' District Judge, (Commerclal Court), g
' Tis Hazari Courts Delhi.

Encl. As above
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

30 h
No__ 29 Y2 /Cirl./Genl./West/THC/2024 Dated ?7// / 1/‘,1
CIRCULAR

Sub:- Notification regarding Suspension of Advocate from Practice.

Ref:- Endorsement No. 2010-2140/Genl./Misc./Circulation/2024 Dated 23.01.2024 and
Endorsement No. 1748-1878/Genl./Misc./Circulation/2024 Dated 23.01.2024.
Forwarded copies of above mentioned endorsement letters issued, on the subject cited

above, from Sh. Umed Singh, Ld. Link Officer In-charge, General Branch, Central District, THC,

Delhi along with copy of letter bearing No. 2751 G-7/Genl-1./DHC dated 15.01.2024 of Ld. Assistant

Registrar, Hon'ble High Court of Delhi, New Delhi bearing diary No. 194/B dated 18.01.2024 of

Office of the Principal District & Sessions Judge (HQs) & copies of Notification No.

18/Gen/SE/2024 dated 09.01.2024 & Notification No. 28/Gen/SF/2024 dated 18.01.2024 of

I lonorary Secretary, The Bar Council of Delhi for information and necessary action to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi.

‘2/'1-‘119, Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned Official to upload the same on Centralized Website through LAYERS as well as on
the Website of West District.

3. Reader to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for uploading the
same on LAYERS.

e

jay Gupta)

Officer In-charge, General Branch, . .

West District, Tis Hazari Courts, Delhi

Enclosure:- As above.




